[ 15 December, 2023 ]

Notification of the Ministry of Fisheries, Animal Husbandry and Dairying

AT, TYUTeA SR ST A3 H I H3l (S Golld $AR qifera ) :
Helad, § uggail & Ufcl RRaT BT FaR0T SIAFIH, 1960 DI &1RT 38 b AT U1 &
Tl RRET BT EROT (URIUTET HoITG 3R UfshaTd) 4, 2023 BT UHTRIT B arell
A YTeT, Ug] T 3R ST HATed (U3 UTel 3R SANT [IHRT) BT STergan
.11, 141. 208 (31), faTie 21 4T, 2023 B Tab WY (IS qAT &<l H) FH1 yed
IR G gl

[Placed in Library. See No. L.T. 10297/17/23]

I. Notifications of the Ministry of Commerce and Industry
Il. Reports and Accounts (2022-23) of various Companies, Boards, Councils, etc. and
related papers

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY

(SHRIMATI ANUPRIYA SINGH PATEL):  Sir, | lay on the Table—

I. (i) A copy (in English and Hindi) of the Ministry of Commerce and Industry
(Department of Commerce) Notification No. G.S.R 819 (E), dated the 6th
November, 2023, publishing the Rubber (Amendment) Rules, 2023, under sub

section (3) of Section 25 of the Rubber Act, 1947.
[Placed in Library. See No. L.T. 10942/17/23]

(i) A copy each (in English and Hindi) of the following Notifications of the Ministry of
Commerce and Industry (Department of Commerce), under sub-section (3)
of Section 55 of the Special Economic Zones Act, 2005, along with statements
of Objects and Reasons and Explanatory Memoranda:-

(1) G.S.R. 334 (E), dated the 1st May, 2023, publishing the Special
Economic Zones (Second Amendment) Rules, 2023.

(2) G.S.R. 481 (E), dated the 5th July, 2023, publishing the Special
Economic Zones (Third Amendment) Rules, 2023.

(3) G.S.R 824 (E), dated the 7th November, 2023, publishing the Special

Economic Zones (Fourth Amendment) Rules, 2023.
[Placed in Library. For (1) to (3) SeeNo. L.T. 10423/17/23]

(4) G.S.R. 881 (E), dated the 6th December, 2023, publishing the Special

Economic Zones (Fifth Amendment) Rules, 2023.
[Placed in Library. See No. L.T. 10943/17/23]



